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other works. May I know whether any 
machinery has been set up to see that money 
set apart for tribal development blocks is not 
diverted for other purposes ?

SHRI YESHWANTRAO CHAVAN : It 
is a general question. If what the hon. 
Member says is correct and it is a fact—I do 
not know whether it is a fact or not...

SHRI BASUMATARI : It is a fact.

SHRI YESHWANTRAO CHAVAN : If 
it is a fact then it is certainly a serious xnattei, 
and it will have to be taken up with the State 
Government The hon. Member may better 
take it up with the State Government and also 
bring to our notice specific cases.

SHRI BASUMATARI : We had taken 
it up.

Assistance to Tobacco Growers of Cooch 
Behar

1179. SHRI B. K. DASCHOWDHURY : 
Will the Minister of FINANCE be pleased to 
state :

(c) whether more than 3 crores of rupees 
are earned by the Central Excise Department 
from excise duty on tobacco, from the District 
of Cooch Behar ;

(b) whether Government propose to offer 
certain special incentives to the poor tobacco 
growers in the District of Cooch-Behar in view 
of huge earnings by Government ; and

(c) if so, the nature of such special in
centives ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GENESH) : (a) No, Sir. The revenue reali
sed by way of excise duty on tobacoo cleared 
on payment of duty in Cooch Behar District 
during the financial years 1963-69, 1969-70 and
1970-71 ranged from Rs. 36 to 38 lakhs.

(b) and (c). A centrally sponsored scheme 
has been drawn up for the production of 
wrapper tobacco in Cooch-Behar District of 
West Bengal. Under the scheme the following 
assistance Is being given :

(1) Subsidy by way of cash for construc
tion of curing-barn-bum storage room 
at the rate of Rs. 400/—per acre.

(2) Cost of seedlings at the rate of Rs. 
50/—per acre.

(3) Pesticides at the rate of Rs. 50—per 
acre.

(4) Fumigation at the rate of Rs. 75— 
per acre.

(5) Cost of two power sprayers.

SHRI B. K. DASCHOWDHARY: I do 
not know whether the scheme just now men
tioned by the hon Minister is a new scheme 
or an old schcme. So, firstly, I would like 
to know whether it is a new scheme or an old 
scheme. Secondly, I would like to know in 
ease it is an old scheme, whether it has been 
made known to the growers of tobacco in 
Cooch-Behar and if so, how many growers 
had taken advantage of it or had been bene
fited by the scheme.

SHRI K. R. GANESH : This scheme 
has been continuing from 1970 and it will con
tinue this year also. This scheme is confined 
to the production of wrapper tobacco. Pro
bably, the hon Member is asking a question 
about the help to be given to the area because 
this area is good for tobacco production, but 
the main question is confined only to wrapper 
tobacco. This scheme which will continue 
this year also and which is confined to 
40 acres will help the production of wrapper 
tobacco.

SHRI B K. DASCHOWDHARY : In 
view of the fact that the Government of India 
have a Centrally sponsored scheme for this 
improved variety of tobacco to earn more for
eign exchange, particular of the type known 
as Virginia flue-cured variety, and in view of 
the fact that the Cooch Behar soil has given 
very good results for this particular variety, 
may I know whether the Centrally sponsored 
scheme for this important variety which is 
applicable to other States but not to West 
Bengal or Cooch-Behar in West Bengal would 
be made applicable to West Bengal also ?

MR. SPEAKER: The main question 
relates to Cooch-Behar only.
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SHRI B; K. DASCHOWDHARY : It is 
in  West Bengal.

SHRI K. R. GANESH : Actually, parts
(b)- and (c) of the main question relate to 
the Ministry of Food and Agriculture who 
are dealing with this. Since part (a) relates 
to my Ministry, the question has come to us. 
But as regards the working of this scheme, the 
question should be addressed to the Ministry 
of Food and Agriculture.

SHRI B. K. DASCHOWDHURY : Let 
him kindly refer the matter to the concerned 
authorities.
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